450

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 922/2024

IN THE MATTER OF:
Residents Welfare Society Shyam Kunj ...Applicant
Versus
Govt. of NCT of Delhi & Ors. ...Respondents
INDEX
Si. No. Particulars Page No.
1. Joint Committee Report along-with photographs 1-8
2. Document 1: Copy of revenue records 9-28
FILED BY:
|
NEW DELHI JYOTMNMENDIRATTA
DATED:16.02.2026 Advocate for the GNCT of Delhi

Ph: 9811136141
jmalawoffices@gmail.com



mailto:jyoti.legal@gmail.com

451

REPORT/OBSERVATIONS OF THE JOINT COMMITTEE

The Hon'ble Nation: Vas Pt . .

> Hon'ble National Green Fribunal, vide order dated 31/07/2024, had
consti d : \ : " g -
onstituted a Joint Commitiee comprising representative of Member Secretary,
PC ) ONQ v 11y o \ . .
CPCB, Representative of Member Secretary, DPCC, Representative of Delhi Jal

Board and District Magistrate South West Delhi as Nodal Agency.

Further, it was directed by the Hon'ble Tribunal that the Committee will visit the
site and ascertain the correct position and truthfulness of the allegations made in
the aforesaid matter, will find out the persons responsible for the violation and
submit a factual status report before the Tribunal including therein the remedial

action,

In the aforesaid regard, it is also observed that in compliance of the directions of
the Hon'ble Tribunal, the committee had ecarlier filed a report on 08.1 1.2024,
which was not a common Joint Committee report, but after going through the
report of the committee, it was observed by the Hon’ble Tribunal that “the said
conclusion does not differentiate between a natural storm water drain and an
artificially constructed sewage drain. A natural storm water drain cannot be closed
and substituted with a newly artificially constructed storm water drain. Therefore,
the Committee was required to find out the true status of the storm water drain as
existing in the old record, the present status thereof, the manner of its closing and
the persons responsible for the encroachment thereon. This exercise has not been
Jully undertaken by the Joint Committee appointed by the Tribunal. Instead of filing
separate report, the Joint Committee ought to have carried out a comprehensive joint
exercise and filed the joint report on all the issues which are mentioned in the order
of the Tribunal dated 31.07.2024. Thus, we require the Joint Committee to revisit the
site, carry out the joint inspection and file fresh report keeping in view the
observations made in the order dated 31.07.2024 and the observations made above.

The Joint Committee is directed to file a fresh report within 8 weeks.

In view of the above, prior to visit the site in question, original application filed by

the petitioner and order dated 31/07/2024 passed by the Hon’ble Tribunal have
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been perused me ' § e " 4
| meticulously and as per the same the following allegations fclanns |

need to be verithied:-

Lo That there s tlegal encroachment and construction by the fand mabias 1

collusion with the local authorities over the drain which is o tributary of

Napatgan b deam located on the Government land bearing Khasra Numnber 34

= Min in the revenue estate of Village Goela Khurd, Tehsil Kapashera,

District South West, New Delhi.

That this natural drain merges with Najafgarh drain (Sahibi river) and it was

acquired by the Government vide Award No. 1991 of 1964 and payment of

compensation was also made to the erstwhile owner. Therefore now the
natural drain has vested in the Government for all particular purposes and
total arca of the drain in the concerned locality is approximately 450 meters
i length and 15 meters in width.

3. That full grown trees of Neem, Pipal, Kikar, Pakar, Khair Ber etc. were
existing on the north side of the drains embankment which have heen cut
by the land grabbers.

That the said drain carries the rain water of the society to the main

ey

Najalgarh drain but on account of illegal encroachment the society is facing

flood like situation.

Accordingly, the Joint Committee consisting the following officers/officials visited
the site on 10.02.2026 to ascertain the correct position and truthfulness ot the
allepations made in the aforesaid matter, as well as to find out the persons

responsible tor the violation and to submit a factual status report betore the

Tribunal.

“s. | Name of the officer/official T¢D—(§s-|~£n:auon | Department

No. ) ‘.

1. Ms. Anuja’l rivedi, IAS ‘ SDM, Matiala } [ Revenue Department
2. | sh. Rakesh Kumar Singh Tehsildar, Matiala I‘ Revenue Departiment
3. | Dr. Brajésh Shrivastava TSciéntisl -bD ‘l PCB

4. | Sh. Naresh Chand [ Asstl. Engineer I\ MCD
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nKunj Vs GNCID & s

0.A ln.uln;, Nu ‘JJ.Z'ZO’! (l:‘\ Nu i’l,”()";l Ihsnl nts \"dlt bmlcn \hy ar
t e \N i l'|gv-nlq

(3 Scanned with OKEN Scanner



453 3

N ShoAjay Apprarwal NSt Enpinec (RS
O She Manog Komar Batirwa Asstl Bnginen L
. 1
e A ad Khan e Bnvironmental | broc
lnpinees |

Observations of the Joint Committee:-

FoThe Tand inquestion e Khasra no. 38 situated in the revenue egtate of
village Goela Khurd, was recorded in the name of private peroons/parties
and was acquired vide award No. 1991 in the year 1964 for the purpose of
“Lt Trrigation Scheme” and possession was handed over to the Irrigation
and Flood Control Department (1&FCD),

“

It has been noted from the Re-conveyance Deed that the Hon'ble Lt
Governor, Delhi vide his order dated 10.08.1988 appended in the office file
of Land & Building Department has been pleased to drop the above scheme.
This decision of the Hon'ble Lt. Governor, Delhi was conveyed by Sh. B.R.
Diwan, Under Secretary (LA) Delhi Administration, Delhi vide his letter No.
1.7(29)/81-L&B/28984 and the copy of which was endorsed to Chief
Engmeer (1&F), Delhi Administration, Delhi and in pursuance of the Hon'ble
Lt Governor Delhi's approval, the concerned land owners were informed
vide Notice No. CEF/SW/T-7/KEIS/Phase-111/87-88/8292 dated
25.04.1989 that the Hon'ble Lt. Governor Delhi has been pleased to accept
the request of the Ex-owners of the above mentioned land for restoration of
their agricudtural land situated in the revenue estate of the village Goela
Khurd. In pursuance of the above notice, the villagers had approached [&FC
department for early reconveyance of the said land which was now . the
possession  of  the  Irrigation  and  Flood  Control  Department,  Delhi
Adnunistration, Delln On reconsideration of  the matter the concerned
authority  then  decided to wansfer the ld to its rightul owners,
Accordingly, some land parcels were also mutated i their favor.

3. In the Khatauni (Land record) for the period 2001-02 in the said land

parcels under Kh. No. 38 min were in the name of “Sarkar Daulatmadar” ie.
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i e L sation Gchicme
due to heing acquired for (he Lift Trrigation 5eb

Government fand, Tikely
However presently they are pecorded s anel et By Ll
A Futher, durmp the time ol Joint Inspection. evidence of earlents .
par il dram was found on the site/land in guestion Al Khasea Moo 58 b

wl to the Najalpgarh drain/sahibi rive
peerected there.

which s connecle . Major partion of ths

area has now been occupicd and boundary walls we

Joint Inspection Toeam comprising the

192}

Upon physical inspection ol the site,
above mentioned representatives of concerned departments could nat find
anvthing which may ascertain the existence of a natural drain. Moreover, it
ascertained from the present site conditions whether the drain 10

cannot be
man-made. The latest photographs o1

question, is natural in origin or the

ent physical status, are annexed herewith for

site, clearly depicting the pres
kind perusal and ready reference.

d that the Public Works Department (PWD) has also

6. 1t is further submitte

constructed/laid down a separate drain for carrying the stormwater to

Najafgarh Drain from the nearby residential colony between the land parcel

under dispute and Shyam Kunj colony.

rusal of the Hon’ble Tribunal Please.

FM)\’M g oot

(Sh. Naré?l\ Chand) (Sh. Ajay Aggarwal)
Asst. Engineer, MCD Asst. Engineer, I&FC

0y o
(unmr%uirwn)
Asst. Engineer,DjB

Submitted for kind pe

; IZ{3025
(Dr. Brajesh Shriv stava)
Scientist -, CPCB

. N f

(Sh. Rakesh Kr Singh) - r-Amzad Khan
Tehsildar (Matiala) Jr. Env. Engg, DPCC

Koweds -

(Ms. Anuja Trivedi, 1AS)
SDM, Matiala

O.A. hearing No. 92272024 (1A No. 32 1/2025) Residents Wellare Society Sh\'.rnrln Kunj Vs GNUTD & Ors
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Latitude Longitude 4 New Delhi,Delhi,India |

28.58491039° 77.01665696° » ¥ Street Number 4, Goela Khurd, New Dethi, Dethi 110071,
; 2 9 ¥ Ind
LDV RIAL pUticelzLUelels ) & LZ!’;H.EBZBS?. Long 77.012957
GMT 10:17:07 AM Tuesday, 10,02,2026 7 }‘gwsany, 10/02/2026 02:59 PM GMT+05:30
Note 7 Captured by GPS Map Camera
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Shyam Kunj, Goela Khurd, New Dehi, Delhi 110071, India
L1 28 584191, Long 77.015136

Tuesday, 10/02/2026 02:49 PM GMT#05:30

Nate : Captured by GPS Map Camera
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____0Occubied [and

B-128 Gali No.10, near St Thomas school, Shyam Kunj, Najafgarh, New
Delhi, Delhi, 110071, India &=

-

36, Goyla Village, New Delhi, Delhi, 110071, India &=
Latitude Longitude

28.58419562° 77.01512993°

Local 03:50:15 PM Altitude 212 meters
GMT 10:20:15 AM Tuesday, 10022026

Latitude Longitude

28.5840082° 77.01466954°

Local 03:50:47 PM Altitude 212 meters
GMT 10:2047 AM Tuesday, 10.02.2026

Najak Asedn | &.‘%m s |
gaJ/\\Lb‘l R B a SR ) VoL

196, Goyla Village, New Delhi, Delhi, 110071, India == 196, Goyla Village, New Delhi, Delhi, 110071, India =

Latitude Longitude Latitude Longitude

28,58488098° 77.01669045° 28.58488098° 77.01669045°

Local 03:46:51 PM Altitude 211 meters Local 03:46:51 PM Altitude 211 meters
GMT 10:16.51 AM Tuesday, 10.02.2026 GMT10:16:51 AM Tuesday, 10.02.2026
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New Delhi,Delhi,India == o |
Goela Khurd, Sector 160 Dwarka, New, Delhi, Delh(110075,
India
+ Lat 28.584792, Long 77.016642 > §
* Tuesday, 10/02/2026 02;31 PM GMT+0530 2
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Goela Khurd, Sector 16D Dwarka, New Deihi, Delhi 110075,
Indla

Lat 28.584805, Long 77.016643

Tuesday, 10/02/2026 02:30:PM GMT+05:30

Note ; Captured by GPS Map Camera

&

(3 Scanned with OKEN Scanner



Latude

28.58447014°

Longitude

77.01566765°

Local 034928 PM Altitude 212 meters
GMT 101928 AM Tuesday, 10.02.2026
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